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MINISTRY OF LAW, JUSTICE AND COMPANY AFFAIRS
(Legislative Department)

New Dethi, Dated the 30th J anuary, 2009/10 MAGHA, 1930 (SAKA)

The Translations in Assamese of the following, namely :-

1. The Forfeited Deposits Act, 1850 (25 0f 1850),

2. The Suits Valuation Act, 1887 (70£1887),

3.The Munic'ipal Taxation Act, 1881 (110f1881),

4. The National Library of India Act, 1976 (76 0f 1976) -

are hereby published under the authority of the President and shall be deemed to be the authoritative
texts thereof in Assamese under clause (a) of Section 2 of the Authoritative Texts (Central Laws) Act,
1973 (50 0£ 1973).
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